| TEM NO 55 COURT NO. SECTI ON XVI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORETHEREGI STRARS G SHAH

TRANSFER PETITION (CIVIL.) NQ(s). 1117 OF 2006

DI RECTOR GENERAL COF FOREI GN TRADE & ANR. Petitioner(s)
VERSUS
M S. ABHI SHEK | NDUSTRI ES LTD. & ORS. Respondent (' s)

(Wth appln(s) for stay and office report ))

Date: 11/07/2007 This Petition was called on for hearing today.

For Petitioner(s)
M. Annam D.N. Rao, Adv.
M. Neel am Jai n, Adv.
M. A D. N Rao, Adv.

For Respondent (s)

MS Suresh A Shroff & Co., Adv.
M. Manu Nair, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Call for the report fromthe concerned Court. Dast i
service in addition is all owed.

List the matter on 31st July, 2007.

Served respondent may file counter affidavit till then.

(S. G SHAH)
p Regi strar



